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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (_HQ§): DELHI '
.. 3 @%3~é ' . ' 9 '

No. ggslé /Genl./Misc./Circulation/2023 ' _ Dated, Delhi ‘Q? gI 83% I

Sub: Permission for addition/deletion in Empanelment/Renewal of Panel of Mediators for ,
the year 2023-2024. g _

Forwarded a letter bearing diary No. S3699-3710/Panel of Mediators/DMC/THC/Delhi

dated 18/12/2023 and this office diary No. 11430/A dated 19/12/2023 alongwith its enclousers

received from Sh. Sanjay Garg-ll, Judge in-Charge, Delhi Mediation Centre, Tis Hazari Court Delhi
to be circulated for information to :-

1. The Ld. Principal Judge, Family Courts (HQS), Dwarka courts, Delhi.
2. All the Ld. Judicial Officers posted in Central-District, Tis Hazari Courts Delhi.
3. The Hony. Secretary, Delhi Bar Association, THC Courts, Delhi for Information.
4. The Chairman, Website Committee, Tis Hazari Courts, Delhi with the request to upload the same

on the Website of Delhi District Courts as per rule.
fialing official for uploading the same on Centralized Website through LAYERS as per rules.

6. P.S. to Ld. Principal District & Sessions Judges (HQs), Delhi for information.

(UMED SINGH)
Linl<,Officer In-Charge, General Branch, (C),

District Judge, (Commercial Court),
Tis Hazari Courts De '

Encl. As above
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QFFICE OF THE JUDGE INCHARGE. DELHI MEDLATION CENTRE,
I TIS HAZARI CQURTS-. DELHI

No. 3699-3710/Panel of Mediators/DMC/'l‘l-IC/Delhi 18"‘ December, 2023 -I

..'9 we »"ii‘Je ~
To

\Zl./l‘he Ld. Principal District & Sessions Judge (H.Qs.), " l i‘ ' '
Tis Hazari Courts, Delhi. -_'.7',_,4~, "‘*‘*5- -~--""" ' -

.»./.2‘ /l V1.30 fl +2. The Ld. Principal District& Sessions Judge, New Delhi District, ,‘ _ 3 ;i{‘i_; , 1‘
Patiala House Courts, New Delhi. . ' '* '

1".»-3"‘

J;:-'1;,s\L£<,'\

’.
3. The Ld. Principal Dist:-ict&Sessions Judge, North-West District, _ ‘I _ r.,%_M_,.‘ -.__.»’

RohiniCourls, Delhi. ' '\.. _ -'1-’

4. The Ld. Principal District & Sessions Judge, South-West District,
Dwarlm Courts, Delhi.

5. The Ld. Principal District & Sessions Judge, West District,
Tis Hazari Courts, Delhi.

6. The Ld. Principal lfiisbiirict & Sessions Judge," East District,
Karkarclooma Courts, Delhi.

7. The Ld. Principal District'__& Sessions Judge, South District,
Saket Courts, New Dell1i.~

. Y‘8. The Ld. Principal District & Sessions Judge, Shahdara District, '3 U“ rg
Karkardooma Courts, Delhi. Q T

9. The Ld. Principal District & Sessions Judge, North-East District
Karkardooma Courts, Delhi.

I0. The Ld. Principal District & Sessions J udgc. North District, \
Rohini Courts, Delhi. I60/QEQQ

I 1. The Ld.Principal_,District 8c Sessions Judge-cum-Spl. Judge VI, D 9 1/3
(PC A6!) (CB1), Rouse Avenue District Courts, New Delhi. 7/X

I2. The Ld. Principal District & Sessions Judge, South-East District,
Saket Courts, New Delhi.

Respected Sir/Madam, _

The Hon'ble High Court of Delhi has been pleased to grant permission for addition
of the names 01°06 Judge Mediators, 03 Retired Judge Mediators and 75 Advocate Mediators in
the Panel of Mediators of Deljqi-;~‘l)/lediation Centre, District Courts, Delhi for the year 2023-
2024. The copy of letter No. 8564/DHC/GaflG-4/2023 dated 15.12.2023 received from the Ld.

Registrar General, High Court of ‘Delhi in this regard and the list of newly empanelled Judge
Mediators, Retired Judge Mediators and Advocate Mediators are enclosed herewith.
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It is requested that the list of [i§Wiy_ eigpanelled Judge i\_/i§§;l_i_§lc_irs, Retilfed Judge
Media§i§_ai1Q_Aq\;qgi§<;Mg§§§§q§§L;g__ay kindly be displayed qi3__:_§_l3_<:__(ri_§>tice (belied in l6i’l'fl§ el:
Rule 3(b)(i2 of the M_ecliatiou and Cqnciliation Riiles,wi200f1. It is further requested that the said
list may also be fonyarded roflell 'th§_Subgrdi_r;ate CquLt§__and the District Bar Assoclatlgns for
information.

d ' b ' sent to the Ld. Judge Incharges of DelhiSeparate intimation _i_i1_tl_iis regar lS _emg

(Sanjay Garg-Tl)
Judge Incharge, Delhi Mediation Centre.

Tis Hazari Courts,
Delhi

District Mediation Centres
With regards,

=.~._ ,4-.~ iIf -.~.~= . .
i ‘M A_ ~00‘!-0-~~_. - y - |a.>4\-. .->- _. _.
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lINWTHE HIGH counr OFDELHI AT new 051-."-
No. fig L Q /DHC/Gaz/G-4/2023
From 1

The Registrar General,
High Court of Delhi,
New Delhi.

To
The Principal District & Sessions Judge (HQs).
Tis Hazari Courts,

' Delhi.

New Delhi. dated, the ‘l KM} December. 2023

Sub: "Permission for addltionldeletlon of Niediatore in the P8I'IB| Of Mediflmrs
for the year 2023-2024.

Sir,

l am directed to refer ~ to your ‘letter No.3116IDMC/Panel of
Mediatorsfl'HC/Delhi dated 03.11.2023, on the above subiect, and to say that on the
recommendations of the Hon'bie Mediation Monitoring Committee to oversee the
functioning of District Mediation Centres in Delhi, Hon'bie the Acting Chief Justice ha-s
been pleased to approve the addition/deletion of names of Mediators in the Panel of
Mediators (Judicial Mediators, Retired Judicial Mediators and Advocate Mediators) for
the year 2023-24, as proposed in your aforesaid letter.

Yours fai hfully

/Xi’ L’ J ~>"/-s
(Surender Pal)

Deputy Registrar (Gaz.iB)
for Registrar General

1



‘J.-.m»hn.i.:.:.¢=.. - _. .

....-4.... \o-L .

List of newiv empanelied Judge Mediators of Delhi Mediation Centre.
omits: Courts. Delhi for the ygar 2023-20024; ' ' .

l___ Sl. N0. _i§l_ame
1 l r. Sunil Beniwai

__._§_.._§ 2 Mr. Gorakh Nathfiiandey -.
3. :Mr. Baiwiaiit Roi Bansal

Y, _

l 4. ’Mr. Sameer Bajpai

5. i Mr. Shaiiender Maiik
6. I Mr. Dharmender Rana

List of newly empanelled Retired Jlidge Mediators of Delhi Mediation,
Centre._District Courts, Delhi for the year 2023-2024 . . _

i_ Si. No. Name V
1. Mr. Deepak Jagotra

l
I 2. Ms. Raj Rani Mitlrra
k 3 ' i Mr. SunilKu1nar Aggarwai '

List of newiv empaneilcd. Advocate Mediators oi'Deihi Mediation Centre,
Dlstrlfl C0l1r‘iS~. Delhi for the Year 2023-2024 ' '

Si. No. Name
i. Mr. Ajay Kumar
2. Mr. Arnit Singh
3. Mr. Anlmesh Kumar Dixit

’ _4- Ms.AnjuLal ‘
5- Ms.Ansi1uP:"iyadarshini 1 7 I
6. i Ms. Arpan Wadhawan

..._._!..__________
7- I Mr. Ashok Kumar '
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8. Mr. Atul Kumar

9. Ms. Babita Chaudhary

10 I Mr. Baljeet Kumar

11 Mr. Fateh Chand Rajput

12 Mr. Gaurav Deep Sahdev
I3 {Ms ~ Gavatri Aggarwal '¢

l

14 IMs Geeta Bharati
315

I
IMs Geetanjali Sharm_a

¢_

i

16 I Mr. Hari Kishan
I7 ‘ Mr Harsh Gufata
18 Ms II-Iena Shah 4

.1 ...1,9 vHitQSh Sha.rma_ _ _
20 Mr. ,Imra.n Khan

I
21 M1‘.

1
Jai Ram Garg

I 22 Ms Jyotsna Jena '
i ,
I 23 Ms Karuna Bala
I 24 Ms Kuldeep Anand

25 I Mr Manish Kumar Shanna
I
I 26 Ms Manisha Parmar

27 Ms Marina K. Saikia I I

!
I 28 EV Mr Mayank Mehandru I

1
I

29 Ms Meenakshi Chauhan
30 Ms Mohini I

31 Mr. Mukesh Sharma

I
32 M r. Muneesh Gupta
33. Ms. Neelani Rani
34. Ms. Neeru Nagpal

35. Ms. Neetu Kumari 1
36. Ms. Nisha Satyarthy
37. Mr. Nishant S. Diwan ~ ,1

~ I"
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38. I Mr.
I

Om Singh Punia
39. I Mr. Pawan Kawrani
40. I Mr. Pawan Kumar
4]. ! Ms. Prachi Gupta

.I___..
42. ' Mr. Pracleep Kumar
43. Mr. Prateek-Tanwar

I..-
44. Puja Bansal
45. I Mr. Puneetn Singhal
46. Mr Rajeev Mitlal
47. .' Mr Rajesh Bhalia
48. Mr. Rajinder Kumar Sharm-a
49. ‘Mr Rajiv'B. Samaiyar

, .
50.
..~-_... .. . ..

Ms Rajnilvlalhan I I I ____ __
51. E Ram Krishan Gupta

r
52. Mr Randeep Pundir
53. Ms Ravi Prabha
54. ‘Ms Rekha Garg
S5. Ms Renu Rawal
56.

I
Ms Ruby Bedi _ "

I
I

L.

57. IWMr Sachin KLi111ar SinghaI I "
58. (Ms Samta Jain
S9. .' Ms Sandhya Kohli

II
I

60. II Ms v Sangita Rani Iain I
61. . Mr. Sanjay Aggakwal
62. ‘Ms Sarita Aggarwal
63. Ms Saroj Bakshi

I 64. Ms Saroj B513 I
II 65. ‘I Mr. Sat}/avir Singh Razhi 6

I 66. Ms. Savita Rustogi
67.‘ I Ms. Shahana Parveen I

<,,-
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Mr. Shivendra Singh
Ms. Shweta Tyagi I

__,____.

Ms. Sumedha Dua I

Ms. Sunita Jain

Ms. Sushma Badhwar
Mr. Tarun K. Bedi
Ms. Vijay Rani
Mr. Vineet Malhotra
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